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BENCH, AT ALL2HABAD, U.P.

- OOA. NOO /1994

IN THE MATTER OFs

S.P. Gupta son of Shri Giri Prasad,
r/o House Near Railway Hospital,

Khurja Junction, Distt. Bulandshahar U.R.

------ APPLICANT

1. The Union of India,
through the General Manager, Northem Railway,

Bagoda House, New Delhi.

2. The Divisional Personnel Officer,
Northern Railway, D.R.M. Office,

al1lahabad.
_____ RESPONDENTS.

APPLICATION UNDER SECTION 19 OF CENTRAL

ADMINISTRATIVE TRIBUNAL ACT, 1985.

DETATLS OF APPLICATION UNDER SECTION 19

OF CENTRAL ADMINISTRATIVE TRIBUNAL ACT, 1985.

1. PARTICULARS OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE:s-

The applicant retired on Superannuation
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